HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

DATED: 22 ]3' (2219

Sanction is hereby accorded to the additional allotment of funds in favour of the following Subordinate
Courts under Major head 2014-Adm. of Justice, Sub head-0488 Distt. & Sessions Judges under various object Heads
to the extent shown against each Court for the current year 2018-19 as per detail given below:-

Yo

ORDER

_Rs. I facs

s [Nameofthe Court {00t [002  [007  oos- 009 [ord 023 ] 364-Wages
i No. Salary T.E O.L, Elect. R.RT | POL Maintt. | (outsourcing)
Charges. &
Repairs ]
i,_l,_, Pr. D&S Judge, Poonch — 0.10 - S — -
2 Pr. D&S Judge, Shopian, — | - -—- - 0.17 - L
& [ Pr.D&S Judge, Anantnag. — == - --- - |-
(4 L Pr.D&S Judge, Jammu, --- — - - --- -
lfﬁ_ﬁ_ Pr. D&S Judge, Pul I’ul\mmd - --- - —
9_7"77_71)1__!)&\ Judge, Snlmg.\l 777777 5.00 --- — (.13
7 .Pr.D&S Judge. Leh, 12.00 - . --- o - — —
8 | Pr.D&S Judge, Bandipora. 4.00 - 4__0&_ — -- 0.05 e P o
9 VIJ}__D_S}S Judge, Baramulla, | --- 0.60 - - o - - - .
1o D&S Judge, Samba, —— 0.50 == - - - — — o
L \(l(ll D&S Judge, Jammu. - . - -- 0.15 0.05 --- o 5
12 _| \(lng_&Ls Judge, Pulwama, 13.32 - o~ 1.40 — --- --- e ]
L1 ir\(l(ll D&S Judge, Rajouri. 2,00 o U Y — - e J
P IstoAddL D&S Judge, - - 010 - i 015 - --- - |
. pdammn, oo o o I R o
R (»_{[\Jﬁ D(ﬂg__~m 1300 - - 0.30 - | - i -
1o ,,_,(,AJ M. Reasi. — - - 0.11 e R o - 3
‘.,,!,L__., A8 Ji\l Sopmc - 0.20 0.15 - e P - — e
A8 0 G 6.13 - o~ - --- — --- -
BN 0.40 | - -
’ 20 Hr ' - .20 0.20
2 800 [ =
(22 { ' 1270 1040 | 0.15
i 23 L E’,I_L_',!L‘,‘é“ - 0.10 p— I R W - .
: 24 | Sub Judge, Bl_[beh‘lld — 0.20 - e M M — — L
P25 ‘orest Mag. Srinagar, --- 0.10 0.10 --- - - - -
20 | P&T Mag, Jammu. 5.00 0.15 0.05 | --- == 0.10 — .
27 l P&T Mag. Srinagar. - 0.10 - --- - --- — --- —
‘}jj ,,,‘, Spl. Mob, Mag, Pulwama, | - — 0.30 --- - - = -
' 29 ‘LLN.I_‘L[’A“ l"__Sl inagar 5.00 1 0.05 - - - 0.03 --- - L
[0 1 Spl.Mob.Mag. Rajouri. 400 - 3
R Nunsiff, Guresz. 1080 4 e
’ 32 '7 Munsiff, G: o -
'ﬂ 4 Munsiff] | Nobra. o 6 ﬁQm‘ o
E,,‘U, | Munsiff, Bandipora,
| 45 1 Muniff, Pampore, 33.11
i ‘}]_El?l_“ Aishmuqam. " o
{ 1 Munsiff, Shangus. — .
} AU Addl. Mob. Mag. (Tr) 5.00
j L Srinagar, I S
[ ,i Add). Mob. Mag, Khaltsi_ | 6.50 - 010 | — |-
AT Adat, Mob. Mag, Beerwah 20.00 020 [0.15 | 020 [ |-
i oo ). Mag, Shopian. 0.50 - -
(81 pisin Mag. Srinagar. 1050 — ---
li‘ Order, =
(Ram Singh) )7 /J:;
Deputy Rzg?}trnr (Acctts)
SeYRs- 853AC 22 [rer9 ‘

Copy forwarded to the:-
1-10

r. D&S Judge. Poonch/Shopian/Anantaag/JammuPulwama/Srinagar/Leh/Bandipara/Baramuatla/Samba
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41.
42 .
43
44-69
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Addl. D&S Judge, Jammu/Pulwama/Rajouri.

Ist. Addl. D&S Judge, Jammu.

C.J.M. Doda/Reasi/Sopore/Budgam/Handwara/Bandipora/Ganderbal/Anantnag..

Sub Judge, Chadoora/Bijbehara.

Forest Magistrate, Srinagar.

P&T Magistrate. Jammu/Srinagar..

Spl. Mob. Mag. Pulwama/Srinagar.

Munsiff, Gurez/Gandoh/Nobra/Bandipora/Pampore/Aishmugam/shangus.
Addl Mob. Mag. (Tr). Sri9nagar.

Addl. Mob. Magistrate, Khaltsi/Beerwah/Shopian.

Distt. Magistrate, Srinagar.
Treasury Officer, Sub Try. Distt. Court Complex, Janipur, Jammu.
Treasury Officer, Saddar Treasury, Srinagar.,

Treasury Officer, Poonch/Shopian/Anantnag/Pulwama/Leh/Bandipora/Baramulla/Samba/Rajouri/Doda/
Reasi/Sepore/Budgam/Handwara/Randipora/Ganderbal/Chadoora/Bijbehara/Gurez/Gandoh/.Nobra/
Pampore/Aishmugam/Shangus/Khaltsi/Beerwah,

..... Forinf. and necessary action, BDMLW
Order Book.
"L'"/’)/[ 9

?A l e /\,[ ¢ Ag\/ \.LP - , Deput Re}istrar (Acctts)
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